Declaration of Assets and Liabilities

i Year:2018-20.

I, MAMISH KUMAR Son of LATE BAL GOVIND BISWAS, aged 44 years, belonging to BIHAR REGISTRATION
SERVICE and presently working as PRIVATE SECRETARY TO WHIP, RULING PARTY, BIHAR LEGISLATIVE
ASSEMBLY glve herein below the details of the assels (immovable, movable, bank balance, ete.) of myself, my spouse

and dependants™:

A. Dotalls of Movable assets
{Assets in joint name indicating the extent of joint ownership will also have to be given)

8r. Description Sell Spouse Mame (s) | Dependent-1 Mame | Depandent -2 Dependeont-
Mo, {Wife) (DAUGHTER) Etec. Etc,
KANCHAN MALA ANIKA, {DAUGHTER)
KIRAN JUNI
] Cash 21,0001 TRE00- #5000 TT000- Ml
T Deposils in Banke,
Financial And Nan- S BATHA SBI BHAGALPUR Hil Hil il
Banking Financial SAVING AR RS-255401-
RE-25500/-
Cﬂn‘ﬂ:\ll’m ICICL, PATMA
R5-3200/
[iii) Bonds, Debentures Wil Hil
and Shares in il Wil Nil
CoOmpanies
{iv) | Other financial 1 LIC-R5- 5,00000-
: (PRE-16061)
Institutions, NS5, HLY
3.81F2 (2000 PER
Postal Savings, LIC |\ LIC RS-10,00000
Policles, eic 3HEALTH PREMILM Hil Hil Hil
MSURANCE RS- S000-HLY
13056/~ YEARLY
4 TERM POLICY
RE-45616-YEARLY
(v} Mator Vehicles
il Hil il il il
{dedalis of make elc.)
Wil | Jewalry (give detalls
GOLI 4300GM GOLD 140 OM GOLD 60 GM
of weght and valug) GOLD 180 GRAM | RS-17,05 3B0-APPROX | RS: 5,55 40-APPROX R5-2,37,960-
R5.-7.13 BROF-APPOX SILVER 3800 GM SILVER 1600 GM APPROX
il RS-1,50, 670-APPROY | RS-63440-APPROX SILVER 800 GM
RS-31,720¢
APPROX
i) Other assets, such ag
THCOME FROM
values of Hil PUBLISHING BOCOKS Mil il wil
| claims/nteres! | EESNNNE

—

Mote: Value of Bonds/shares! Debentures as per the latest market value in Stock Exchange In respect of listed
companies and as per books in the case of non listed companies should be given,
+ Dependant here means a person substantially dependent on the income of the employee.

X



B. Details of Immovable assets
[Mote:- Properties in Joint ownership indication the extent of joint ownership will also hava to be indicated]

Sl Description Self Spousa Name Dep-1 Dep-2 Dep-3 Elc.
No. [E1] Mama Hame Hama
riculiural Land AMNCESTRAL LAND
U A . IN MY NATIVE
-Locatidns (S) VILLAGE, .
FARIBSGAN) Hil "
=Survey Number (5) JARARIA) Hil Hil il
-Extent {Total measurement) JAMANVANDE NO.-
306, AREA-B.41
-Current market valus ACRE
VALUE-3500000-
. |APPROX]
{iiy Mon-Agricultural Land
-Locations ()
=Survey Number (5) il Wl Hil il Ml
-ExtentdTotal mm?umml}
~Current market value
{iii} Buildings (Conmmeancial and Ml
residential)
-Locations (5} ; "
-Survey Number (5) il Hil Nil Wil
-Extent (Total measurement)
~Currisnd market valug
W) | HouseslApartments, efc.
-Locations {5)
~Survey Number (5) Hil Wil il Nil Nil
-Extent (Total measurement)
-Curran] markeat value
{v) Others (such as interest in
prope HOME
ki APPLIANCES
SUCH ASTV. Hil Mil il Hil
SOFA, FREEZE,
BED, DINNING
TABLE ETC.
- RS- S10000~
APPROX
{2) 1 give herein below the details of my llabiliies/over douse to public financial Institutions and government
dues:-
[Mot; Please give separate details for each item]
-18 Description Hame & Address of BankiFinancial amount outstanding as
Na. Instituticns (s) Department (s)
{a) (1} Loans from Banks Hil Mil
tE Loans from financial instdutions N Ml
(i} government Dues!
(8} dues to depariments dealing with il Wil
gowernmant accommodaltion
(b} dues to depariments dealing with
supply of waler Wi il
{c} dues to depariments dealing with
supply of sleciricity Mil Nl
{d} Sues to dop LB dealing wilh
tEsaphones Ml Hil
{e} dues o depariments dealing
with government fransport Nil il
{including aircrafts and halicopters) N\




{fy Orther dues, i a
o Nil . Hil

{b) {1} Income Tax including surcharge
[Also indicate the assessment year il
up towhich Income Tax Retum PAN NO-AYDPEIS00M
filed, Give also Permanent Account
Number (PAN]]

{il) Wealth Tax [Also indicate the
assessment year up 1o which
Wealth Tax returm field.]

Nil Hil

{iii}) Sales Tax [Only in case of

i Mil Nil

(v} Property Tax Nil Nil

€. Personal Detall

GPF! CPFI PRAN No. : 110000811753

Gander : M {MIF)

Date of Birth : (31121975)

Class/Group : B (A/BIC)

Cadre 8 B.R.5.- BIHAR REGISTRATION SERVICES
(Full Name e.g. B.A.S- Bihar Administrative Service,
B.5.5- Bihar Secretariat Service eic.)

Home District H ARARIA

| hereby declare that the above details are true to the best

Name of Employee: MANISH KUMAR

Place:- PATNA Designation:- PRIVATE SECRETARY TO WHIP,
_ RULING PARTY, BIHAR LEGISLATIVE ASSEMBLY
Date:. |1 (2 . L02T Department:- EXCISE, PROHIBITION &

REGISTRATION DEPARTMENT (GOVT OF BIHAR)

Mote:- Please sign each page of the declaration. Asset declaration form must be in A4 size
whitepaper with computer typed (single side) in prescribed format.
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